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INTRODtJCi.tON"

l, rhr Chrihan. Comnrittcc on pubtic Undortakings(2o1 6_20l9) having boen

rudlorised by thc Comnittce 10 presont lhc Rcpofl on their behalt. prsscnt this Sixth
Rcport on lhe action takcn by Covcntmon{ o[ tho recommcndations containod ilr Lnc stxry

fiflh Rcport of lhc Commiflco on public Underrakimgs(2o14-16) rclaring ro the working
of the Kerala Police Ilousing and Ctonslruclion Corporalio Limilod !rtder Home

Dcpanrncnl.

The Statcmcnt ol action takcn by the Covernment i0cludccl in

considered by the Committcc coDsiilutcd for the vear 201:1,2016 in ils
2.f.11.201-5.

thrs Report was

mccting held on

This Report was consiclelcd and approved b), dre Comnri cc(20l6_ 19) at its
rncolirrg hukt oD 11.10.2016.

The Con)nittee place ot rocord thoir apprecialioD for the assistancc rendere(l to

lhem b) lhc Account.rnl Gcneral(Audir), Kcrala during lhc oxamination ol. Ihe aclfun
r:,1(r \rrr,.mcnt\ in(luJr,.J rrr tI is Rrport

Thiruvandothapurnnt,
2'7.10.2016.

C. DIVAKARAN,
Chainnal,

Commiltce olt Public Undertakings.

l,rtl, r.l,(l(.R.t.rKc'ilrlbti(rLt.uJrr.!Dt(odsrr.ljorcorl)ojilonlgN.l6)



REPORT

'l'his Rcpoft dcals wilh lhc iLdion ralkcn b'. (;overnnlent on lhe recommcnclatlons
corrained ir the sixrl lilih rcporl ()1.thc Cornmillcc on public Undertakings(2ol4_ 16)
rclating 10 Kerala police llousing and Conslruction CorporatioD l,imited bascct on thc
Reporl of lhe Comptroller and Audilor GeDeral oI lndiir lbr tho ycars ended 31.03.2006.
.31.0-1.2007 and.ll.0j.l009(Comnrercial) which wns presonrcd ro rhc Housr oo 11,i,
I)ecernbcr,2()14.

The Sixry Fifth Rcport consists of threc recommendations in para Nos. 4,8 and 15
and tho govenrnent furnished Statements of Action ,l,aken 

to all of them in 15.07.2015.'I'hc Committeo considere(l the staloncnts reccivccl fioln 0ovcrnmcnl at i$ lneetjng held
on 24.11.2015 and acq)plcd thcm wirhout remarks. T.hose recommcndations aoci their
rcptles ille included in lhis Rcport.

f.J,r.\',1't,r.kq.!r.Kcrrl.tprir.rrl,riADd(imshi,oi(.ortjo. 
i(jn(9.N.L6)
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